
THE GAUHATI HIGH COURT AT UWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAN4 AND ARUNACHAL PfoADESH)

NOTIFICATION
Dated- Guwahati the 3'd January, 2025

NO.HC.Vrr-348( .J)l2OL2lt3l A### On the recommendation of the

Judicial Academy, Assam, the Hon'ble Gauhati High Court has been pleased to

direct all the Grade{I & Grade-III Judicial Officers of Assam to join a
"Sensitizahlon Prcgnmme on cimes Related to Unregulated, ilbgal
DeposiE, Ponzi Schemes, Online Trading etc." scheduled to be held on

O7-OL-2O25 from 03:30 P.M. to 04:30 P.M. through virtual mode.

The link for joining the training programme is:

httos: / / bit.lv/4fOq4YF

T1e General lnstructions for Training (online mode) for

participal.ion is enclosed along with the Notifrcation.

By Order,
Sd/- S.Dhar

REGISTRAR (JUDICIAL)
Memo No. HC.VII-348(ft .ll I 2OL2 I 4tA, Dated: 03-01-2025
Copy fonvard for information and necessary action to:

1. Tre L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,

Guwahati, Assam.

2. The Registrar (Admin./VigilanceiEstt.i/c), Gauhati High Court, Guwahati.

3. T1e Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

4. The District & Sessions Judge,

Bajali / Baksa / Barpeta / Bongaigaon / Biswanath / Cachar / Charaideo /
Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara / Golaghat / Hailakandi / Hojai I Jorhat / Kamrup(M) / Kamrup /
S:ibhumi / Karbi Anglong / Kokrajhar / Lakhimpur I Majuli I Morigaon /
Nagaon / Nalbari / Sivasagar / Sonitpur / South Salmara-Mankachar /
Tinsukia / Udalguri / West Karbi Anglong.

(He/She is tegaes-@d to inform all concemed about the
Notification) .
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5. Tle Presiding Officer, Industrial Tribunal, Guwahati/ Dibrugarh/ Cachar,

Srlchar.

6. T1e Member, MACT, Kamrupl Cachar I Kamrup (M) No. 1, No. 2 & No' 3/

Nalbari/ Sonitpur/ Nagaon/ Goalparai Dhubri/ Barpeta.

7. Tre Presiding Officer, Labour Court, Dibrugarh/ Kamrup (M)'

8. TTe Special Judge, Assam.

9. Tne Special Judge CBI & NIA. Guwahati, Assam.

10. The Special Judge, CBI, Addl. Court No. 1/ No. 2/ No. 3 Guwahati, Assam'

11. Tne Principal Judge, Family Court, Kamrup (M) No. 1/ No. 2 & No. 3/

Nalbari/ Dhubri/ Barpeta/ Cachar, Silchar.

(He/She is requested to inform all oncemed about the
Notification) .

12. The Chief ludicial Magistrate,

Bajali / Baksa / Barpeta / Bongaigaon / Biswanath / Cachar / Charaideo /
Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dlma Hasao /

Goalpara / Golaghat / Hailakandi I Hojai I Jorhat / Kamrup(M) / Kamrup /
Sribhurni / Karbi Anglong / Kokrajhar / Lakhimpur / Majuli / Morigaon /
Nagaon / Nalbari 1 Sivasagar / Sonitpur / South Salmara-Mankachar /
Tinsukia / Udalguri / West Karbi Anglong.

(He/ She is tquested to inform all conerned about the
Notification).

13. Shri Ajoy Kumar Basumatary, Joint Secretary to the Govt. Of Assam,

Judicial Department, Assam.

14. Shri Abhilekh Anjan Gogoi, Depu\ Secretary to the Govt. Of Assam,

Judicial Department.

15. The Project Manager, Gauhati High Court, Guwahati.

(He b tquested to upload the llotiftation immediately
to the official website of the Gauhati High Court, Guwahati) .

16. The Administrative Officer, Judicial Academy, Assam with a request to

place the Notification before the Hon'ble Director, Judicial Academy.

17. lhe Private Secretary to Hon'ble Mr. Justice Manash Ranjan Pathak,

Gauhati High Court, Guwahati for his Lordship's kind information.

18, lhe CA to the Registrar General, Gauhati High Court, Guwahati.
(ThE LIST OF OFFICEiS HEREINABOVE rS I{OT I'TECESSARLY rn ORDER OF

ob
IAL

"!"Fd.
IRE I
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l UDICIAL ACADEMY, ASSAM

ng softwafe
1. Ttre trainang

'l,liaosoft via Ule Joining

2. Panicipants are to'
Link as notified and also uP loaded in the website of ludicial Academy' Assam

3. Partkipants are requestd to rePort online through lorning Link' at leaS 10 mioutes

before tlre sdreduled time of video Conference and maintain punctuality

4. Participants are to kee9 their video Ol{' corrtinuouCv throuohout & till tfte

condusion of the trainingL

5. All the Participants are to follow the Video Conference Protocols like: -

programme will be conducted by using the Online VC/Meetl

Teams'which will be two-way audio-video inEraction'

u
a

UOIlglg themselves

6- 411hs gnd sf the deliberat'on of the Resource Person' oa rtici oants maY rait€ hand

with adequate data so Blat they can attend U|e

li

n

training without any network and conneclivity issue

6. participants are to wear !qo!alE!r!!g (befitting an officer) whire attendinq the training

7. ParticipanB are to check the official website of ludicial Academy' nssam for updates'

8. loining Guade (Steps below aIe to be followc{):

> Clid< on the given link or type the given link on the brows€r'

> A new tab with a PoP-uP will open

o Select 'open uic'oson rca-nisl if yor have Microsoft Teams App irdalled in your

device '

OR
. Cancel the pop-up and click on'Continue on t'his browser'-

> For smartphone ''t'*on 
it"u*-' npp needs to b" installed before Fining the vc'

Note: - Queries and other information through e-mail may be obtained from: -

c. Ensure proper Internet connectivity

E-Mail - suggestion..laa@gmail com

Mobile: - 8723028535 / 8133998881

t Note:- The samc is essential for preparation'

report.

maintenance and submission of accwate


